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Both sides counsel present. Written statement filed on 

26.9.05. Copy of written statement has been received by the counsel 

for the applicant today itself. List it on 7.10.05 for filing rejoinder, if 

any and completion of pleadings. 	 - 

Basant B. Singh 
Registrar 

srk. 



4/7.10.05 

Shri B B Tiwary, counse for th apphant is preseni 
None for the respondents. Written statement l%asalteady been filed 
on 26.9?05 'Counsel for the applicant states that he is not interested. 
in filing rejoinder. Héncé, pleadings are comp!ete. List it before the 
Hon'ble Bench on 25 1005 for admission on notice 

\[' Basant B;.Slflgh 1 
Registrar 

Srk. 	 ' J. 	.1-. 

5/25.10.2005 Shñ B .B .Tiw', Counsel for applicant 

None for the respondents 

List this case on 28 10 2005 for hearing on admission 

(S 	)(J) 

sks 

/25.10.205 6hri .1.Tiwary, Advocate for applicant 

Shri R.K.Chuey, Additional Standing Counsel 

for resp3rxents. 

Heard the c unsel for the parties. 

Order pronounced in Court through dictation. 

Crder typed in separate Sheet. 

ks 	 (S " . , ava )/M(j) 

( 
1 	 - 


